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THE GAUHATY HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, MAGALAND, MIZORAM AND ARUNACHAL PRADESH)

MO.HC.VII-310/1993 ééf 3_/A

From - Smi. K Newar,
Jont Registrar (Vigilance),
Gaubat High Court,
Guwahii,

Te, Smt Scing Beg
Disirict & Sesy
Naibar,

s Judga,

Datec Guwahatl the 2 67 March, 2018,

Sub: Casual Leave and headguarter leave permission.
Ref:- Your lettor No. DINE/ /700, dated 27.03.2018.

Madam,

Wieh referonce o the above, | am directed to inform you that,
vour oraver for Cascal Leawe on 28032018 along with permission to leave
hesdouarter from the ovening of 27.63.2018 il the merming of 29.03.2018 has

beon granted/rojees .

Yours faithfully,

C A). ﬂ\g\\’%

JOINT REGISTRAR (VIGILANCE)
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